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FINANCIAL EXPRESS

CONSOLIDATED FINVEST & HOLDINGS LIMITED

wcep, S INDUSTRIES LIMITED UTTAR HARYANA BLJLI VITRAN NIGAM LIMITED NEOLIDATED FINVEST & HOLDINGS LIMIT
TEHSIL-NALAGARH, SOLAN, HIMACHAL PRADESH-174101. f Registered Office: C-16, Vidyut Sadan, Sector-6, Panchkula, Haryana Head D':"EI"{:{__  Plot hlf_:-.-‘ll 3 e Emal FRORG, -0, ino ";- #51 Dulandshahr {U.F.}
>TFOR THE GUARTER ENDED 315T MARGH 2016, i} Office of CE/PD&C, UHBVN, Panchkula Tel, No.: 011.26138 :
' (Rs. In Lakhs) Ph. No. 0172-2570431, 3019135 & Fax: 0172-2578469. E-mail: cgmpdcuhbvn@gmail.com, Website: www.uhbvn.org.in S ¥
I 3 mon;h: 3 mon;h: 3 mon;h: 12 mon;h: 12 mon(:h: CIN NO. U40109HR1999SGC034166 EXTRACT OF STAND ALONE & CONSOLIDATED AUDITED FINANCIAL RESULTS
enae enae enae enae enae:
31-Mar-18 | 31Dec-17 | 31-Mar-17 | 31-Mar-18| 31-Mar-17 NOTICE INVITING TENDERS FOR THE QUARTER AND YEAR ENDED 315T MARCH 2018 R< in lacs except share data)
Audited [Unaudited | Audited | Audited| Audited (Through e-Tendering) Standalone Consolidated
:;;;a,',;g;;;;;[f,;;;To;’f;;a;g;i":g"et’ i B R I E-tenders are invited in Two Parts (Part-| Technical Bid & Part-ll Price Bid), from the Firms, by the Chief Buarier Entiod Yoar Endod Your Endad
(before Tax and Exceptional items) (11882) |  (135.25) 1841| (48744)| w@3s52| | Engineer/PD &C, UHBVN, Panchkula as per following details: i‘L PARTICULARS 31-03-18] 31-03-17| 31-03-18 | 31-03-17( 31-03-18[ 310317
Net Profit/(Loss) for the period before 33 KV EOI-208/P&D/2018 Audited | Audited | Audited | Audited | Audited | Audited
Tax (after Exceptional items) (118.82) |  (135.25) 1841 | (48744) (43552)
ax (arter Exceptional items . . X . . F 5
. ) 4

Net Profit/Loss for the period after tax NIT No. Brief Scope of Work Earnest | Tender E-Service L Incume o {Jpnmhm_a \net) 12 2L ek i ke SiHEed
(after Exceptional items) (234.60) | (124.30) 2614 | (570.38)|  (404.60) Money |Documents| (Non- 2 | Met Profit'(Loss) For the Period 10 (301) | 434.00 (111} 718 2494
Tot.al Compreh.er]sive Inc.ome for the (234.60) (124.30) 26.14 (670.38)|  (404.60) Deposit | Fees (Non- |refundable) (Bafora Tax, Excaplional andior Exira ordinary llams)
erodltertadoner | (InRs.) |refundable)| (In Rs.) 3 | Met Profit{Loss) For the Period before Tax (1.041) | (301) | (TO7.00) | (a07s)| 2525
Comprehensive Income (after tax)] - - - I . EOI-208/ | EMPANELMENT OF ELECTRICAL CONTRACTORS for One Year,| 0.50 | 5,000/- 1,000/- iAfter Exceptional and/or Extra ordinary ems)
Equity Share Capital 848819 848819 | 848819 8488.19] 848819 P&D/2018 | FOR SUPPLY, INSTALLATION, TESTING & COMMISSIONING OF | Lacs 4 | Met ProfitiLoss) For the Period after Tax (1,101) (493 | (879.00) [293) 184 6918
Reserve excluding Revaluation Reserves 33 KV LINES, 33/11 KV POWER TRANSFORMERS & ALL 0 i inans ham
as per Balance Sheet of previous year - - - (13087) (776.81) OTHER ALLIED Material required for augmentation/Erection of 33 5 Eﬁﬁ?r E;;::&l:mgnal.;rllﬂ.cr il L L 3943 3993 3 937 2933 3597 2933
Earning Per Share (for continuing and KV line, augmentation/ Erection of 33 KV Sub Stations on turnkey quity Share Capi . = £ = : = =22
discontinued operations ) basis under the JURISDICTION OF UHBVN. 6 | Reserves (excluding Revaluation Reserve as shown - -| 3517 36,049 | 136171 | 136322
(before exceptional items) _ in the Balance Sheet of Previous Year)
(of BRs,._1o each) (not annualised) 003 001 000 007 0.05 Sr. Date of Starting of e-Tender for Submission Date of Closing of online Opening Date of 7 | Earning Per Share (Rs. 10¢- per share) Far
;) D?Is‘"t’ d (0'03) (0'01) 000 e (0'05) No. | of online Techno- Commercial Bid and Price e-Tender for Submission of Part-1 of proposal Cortidie anil Hkoae Ciraans]

J Dilute 0.03) 0.01) i i 0.0 Bid at https://haryanaeprocurement.gov.in Techno-Commercial Bid & on web portal g : g Lp _

'1‘10te_?_1h bove | tract of the detailed format of Quarterly Financial Results filed with th of Nextenders India Pvt. Ltd. Price Bid on web portal Basic: (3.41) (1.53) (2.72) (0.81} 0.43 21,40

. € above IS an extract 0 € detalleda tormat o uarterly rinancial Results tiea wi e 1 . - { - i #

Bombay Stock Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure 1. 28.05.2018 19.06.2018 20.06.2018 Dt \41) \-53) 2-14) ) 0.4 £1.40
Reqluiglament?r)] Regtélqtiodns,f %}?153 Thg fulIStfoan?Et 0;] the Quartertl)y Eir:jancial Res‘(‘jltlsf ?rg (From 11.00 hrs.) (Upto 13.00 hrs.) (At 15.00 hrs.) Mote : The above is an axtract of the datailed format of Quarterly Financial Results filed with tha Stock Exchanges under Regulation
2%3;;( fwﬁ’xjsiﬁdvﬁgtrise's?td,gomf ombay Stock Exchiange (ww.bseindia.com) and liste Details terms & conditions are available on the website i.e. www.uhbvn.org.in. 33 ofthe SEBI {Listing and Other Disclosure Requirements) Regulations, 2015, The full format of the Cuarterly Financial Results are
2. The above results were reviewed by the Audit Committee and approved by the Board of Sd/- Superintending Engineer/P&D,, vl able o i Siock Prchange walialisg wis nissinilla com aiid on Compay's wabsite af wuw.consofinvest com.
Directors in their meeting held on 29th May, 2018. 66264/HRY UHBVN, Panchkula. for Consolidated Finvest & Holdings Limited
For LS Industries Limited Sdi-
Sd/- Sanjiv Kumar Agarwal
Elaatcee- :M";;laggrgms S(Bii\:e*é:l:r'; - - Place : New Delhi Managing Director
s Superhouse Limited | (e
I;gﬁuoﬁﬁil_ \Sliﬁ:gleN}!g:ﬁwf‘s yghiﬁ:\l{:g)GDilgtltlthiahlmlaEmE Registered Office : 150 Feet Road, Jajmau, Kanpur “-P' SAH.'"'" SUE.ﬁ.HE Ll“lTEn
Head Office : 127-128, Tribhuvan Complex, Ishwar Nagar, Mathura Road, New Delhi 110 065 e CIN: 1L24231UP1980PLC004910 Website: www.superhouse.in Email Id: share@superhouse.in CIN ; L15421TZ1961PLCO00396
STATEMENT OF STANDALONE FINANCIAL RESULTS FOR "EXTRACT OF STANDALONE FINANCIAL RESULTS FOR THE QUARTER /YEAR ENDED HEgd- Office - Sakthi Nagar PO - 638315, Erode District, Tamil Nadu Ph : 0422 4322222, 2221551
THE QUARTER ENDED 31ST MARCH 2018. 31st MARCH-2018" Fax * 0477 4 4 7 i« oy hi ) i
(Rs. In Lakhs) (Rs. In Lacs) ax: 0422 4322488, 2220574 E - mail ; shares@sakthisugars.com Website ;| www. sakthisugars.com
3 months | 3 months | 3 months |12 months|12 months - = .
PARTICULARS ended | ended | ended| ended| ended Quarter ended | Year ended | Quarter ended Extract of Standalone Audited Financial Results
31-Mar-18 | 31-Dec-17 | 31-Mar-17 | 31-Mar-18| 31-Mar-17 S. No. Particulars 31.03.2018 31.03.2018 31.03.2017 for the Quarter & Year ended 31st March 2018
Audited | Reviewed | Audited | Audited| Audited - - - .:? in Lal'.h!ﬂ'
Total income from operations(net) 3,107 3310 3474 12,529 15,178 Audited Audited Audited
Net Profit/(Loss) for the period 1 |Total Income from operations 15452.41 57621.57 13175.84 Quarter Ended Year Ended
(Nb;fg'ri fTiSZ‘ngg)Ef’;ﬁw"ear'ic',t:'gesf)ore 5 1 ©) B % , |NetProfit for the period (before tax, exceptional and/or exira- 846,34 1953.94 89.48 Particulars 31.02.2018 | 31.03.2017 | 31.03.2018 | 31.03.2017
Tax (after Exceptional iteﬁls) 5 1 (6) ® 3 ordinary items) . . ' ' ' (Audited) | (Audited) | {Audited) | (Audited)
:la?:eprrgigél;)(:is:nfa(}rittg;s%emd after tax 0 . % o o 3 Z)itr:gcljtinz;/tzgrﬁz)md before tax (after exceptional and/or 846.34 1953.94 89.48 1. Total Income from operations i5cai 85 | 2849134 | s3oroos | 93merce
Total Comprehensive Income for the Net Profit for the period after tax (after exceptional and/or extra- 2. Net Profit fiLoss) for the pericd (before Tax, 648098 | -1136.62 | -22971.05 | -5858.79
period [Comprising Profit/(Loss) for the 4 ordinary items) 619.87 1289.45 150.83 Exceptional and / or Extracrdinary Items)
el e A 8 g % & % Total Comprehensive income for the period [comprising profit / 3. Net Profit/(Loss) for the period before Tax (after 873931 | -113662 | -2522038 | 431515
Equity Share Capital 94 9% 9% 9% 94 5 |loss for the period (after tax) and other comprehensive income 586.84 1298.34 127.38 Exceptional and / or Extracrdinary Items)
Reserve excluding Revaluation Reserves (after tax)] 4. Net Profit f (Loss) for the period after Tax (after -5623.04 -1204.06 | -17710.26 303498
EZ::\?;gBaF!:rr‘cseh::‘:ezfztF::r:r‘:tl;:\uusin)g’;e:;d 6 |Paid-up Equity Share Capital 1141.98 1141.98 1141.98 Exceptional and / or Extracrdinary ltems)
discontinued operations ) 8  |Eaming Per Share (of Rs. 10/ each) (Not Annualised) 5. Total Comprehensive Income for the periad -5609.42 | -124518 | -17696.64 2865.97
(before exceptional items) [Comprising Profit / (Loss)) for the period {after tax)
(of RBS- 10 each) (not annualised) 039 008 035 065 088 Basic (Rs.) 5.32 11.78 1.16 and other Comprehensive Income (after tax)]
o) Dilued 039 008 035 065 088 Ziuted (T 5.32 .78 1.16 6. Equity Share Capital 11884.90 | 11884.90 | 11884.90 | 11884.90
Earning Per Share . Notes :- 7. Eamings per share (of Rs.10 each)(for continuing
(for continuing and discontinued 1. The above is an extract of the detailed format of the Financial Results for the Quarter /Year ended gperations)
g ylaaamuciva 31st March, 2018 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing - Basic 4.72 1,10 14.89 2,52
a) Basic 039 0.08 035 0.65 0.88 Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Financial - Diluted -4.72 -1.10 -14.89 2,52
b) Diluted 039 0.08 0.35 0.65 0.88 Results for the Quarter/Year ended 31st March, 2018 are available on the website of the company e T e e L tof Duartaie - of Besults fl=d with the Stack Exch
Notes: 'www.superhouse.in" and website of respective Stock exchanges at "www.bseindia.com" and d g “F TR TR SR ) Y, P R I.'}""a o, e LR T NERTICH, D LN =S TN VS 2 ,.H a"?'&:
' _ . _ . . " . india.com". under Regulation 33 of t_he SE_BI (Listing Cbligations and Discloswre F:e-:lmrementﬂ Regl!latmns. EEI1__1 The tull
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the 2 Tvl‘\llww nsein Indi A . | A Effecti ‘ 1st Aoril. 201 format of the Quarterly Financial Results are available on the Stock Exchange websites (B3E ; wwwe bseindia,com
Bombay Stock Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure - 1he C_qmpany adOpted, ndian ccounting Standard, (Ind . S) Effective from 1st April, 2017 and NSE : www.nseindia.com) and on the Company's website (www.sakthisugars.com).
Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are (Transition Date 1st April, 2016) and accordingly, the financial results for the quarter/Year ended For Sakthi Sugars Limited
a"?”ab'e on the websited of the Bof“bay Stock Exchange and "Steq e”t'ty'. . 31st March, 2018 have been prepared in accordance with the recognition and measurement iM. Manickarm)
2. g?'s dStaéemfrét Egs Ft{’ele” Pzrgﬁ’gred in a.gc‘érdaréce W'”t‘. the1 ggmfpt?]”'ecs (Indian AZC?“ggqg principles laid down in the Ind AS 34 "Interim Financial Reporting" prescribed under Section 133 Place : Caimbatore Executive Chairman
o v?irthsrﬁfés ma)de Ltjhisréundez vt rggoge;izgg Iggcounti?]g pfacﬁggagﬁspofiéies o of the Companies Act, 2013 read with the relevant rules issued thereunder and other accounting Date - 30.05.2018 (DIM : DD102233)
the extent applicable. Beginning April 1, 2017, the Company has for the first time adopted principles generally accepted in India. The Ind AS Compliant figures for the quarter/Year ended
Ind AS with transition date of April 1, 2016 and accordingly quarterly results for the period April 31st March, 2017 are not required for limited review or an audit in line with SEBI circular dated 5th
to March 2017 have been restated. July, 2016. However, the management has exercised necessary due diligence to ensure that such PAHI Ks HA FI N'INUEST‘LEAS E I_I MITED
3. Pursuant to Rehabilitation Scheme sanctioned by Board of Industrial & Financial Reconstruction financial results provide as true and fair view. ¥
1O p
(BIFR) vide its order dated 17.02.f2012, thfe company has e;lready desp:fatc(h()ed f):/hesques to For and on behalf of the Board [Corporate Identity Number (CIN) : L7T4899DL1994PLCO57377]
all the debentureholders towards full and final settlement of the dues of (a)14% Secured ) n . P
Redeemable Partly Convertible Debentures and (b) 15% Secured Redeemaf)le Partly Sd/- Regd. Off.. 7-C, 1" Floor, J EI“FI‘ Shopping EP“M' Sa\lknt, H_'Ew D“Ih"! 1nn 'TI
Convertible Debentures. If any debentureholder has not received the cheque, he may (Zafarul Amin) Tel.: 0120-4152766, 4193799, Website: www.pfil.in, E-mail - pariksha.delhi@gmail.com
contact - Ms. Abhinav Tyagi at the Head Office address mentioned above or write an email Place- Unnao Joint Managing Director Z = r ; o
to abhinav.tyagi@pasupatitextiles.com. o o Date- 30.05.2018 (DIN: 15533) Extract of Audited Financial Results for the Quarter/ Year ended 31" March, 2018
For Pasupati Spinning & Weaving Mills Ltd. [Rs. in Lakhs)
Sd- %. in
Place : New Delhi Ramesh Kumar Jain . :
Date : May 29, 2018 Chairman & Managing Director Quarter Ended Financial Year Ended
ARCOTECH LIMITED Particulars 31.03.2018 | 31.03.2017| 31.03.2018| 31.03.2017
U. B HOTELS LTD. CIN: L34300HR1981PLC012151 | {Audited) | (Audited) | (Audited) | (Audited)
CIN: L55101DL1961PLCO17307 Regd. Off.: 181, Sector-3, Industrial Growth Centre, Bawal, Distt. Rewari, Haryana 123501 Total Income from Operations 17.82 18.82 67.95 B4.41
Regd. Office: 1101, Surya Kiran, 19, Kasturba Gandhi Marg, Website: www.arcotech.in, email: contact@arcotech.in, Tel: 011-29523251 rofit / i G 44 ;
Mew Delhi-110 001 Extracts of Statement of Audited Financial Results (Standalone) for the Net Frofit/ {Loss) ft_}r the period . . 309 1.43 0. 1.84
Tel: 011-23722596-08, Fax: 011-23312990 Quarter and Year ended 31st March, 2018 3 T (before Tax, Exceptional and/or Extraordinary items#)
Email: clarkssuryakiran@yahoo.co.in, Website: www.hotelclarks.com —nsdn ses exee ol per i i : : : :
¥ &y T ER T e T e — Met Profit / 1Lnss] for the period hgfnre j:ax 3.09 1.43 0.44 1.84
EXTRACTS OF STATEMENT OF STANDALONE UN-AUDITED FINANCIAL No ended | ended | ended | ended | ended (after Exceptional and/or Extraordinary items# ]|
RESULTS FOR THE QUARTER ENDED 30" JUNE, 2017 et Llnadnol tAdas | (Ausiaoth | (Agaliet Net Profit/ [Loss) for the period after tax 095 | 1a1 | (088 | 545
L (Rs. in Lakh except eaming per share| 1. | Total income from operations (net) 21840.23 | 20851 .48 | 28346.70 | 78422 11 | B1938.31 (after Exceptional _E'“mf“' Extraordinary "_E“TS#]
5. Quarter ended 2. [Net Profit / {Loss) for the pericd (before Tax, | Total Comprehensive Income for the period 0.95 1.1 (0.86) 5.45
No PARTICULARS H-'I].IJE-.EE]*IT EU.DE.I!]'IE Exceplional and or Extraordinary items) [ZB73.86) 1084.70| 289.54 432.39 | 4057.35 [Comprising Profit / {Loss] for the period (after tax) and
[Un-audited) | (Un-audited) 3. |Net Profit { {Loss) for the period before tax Other Comprehensive Income (after tax)]
i 1 Except | 'or Extraordi i 5 T3, 106470 | 260,54 432, 4057.3 . ;
.1:' :Jmf L""ﬂ;';""'ﬁ fﬂﬁgﬁi"ﬂ";im T :1;[]39;65. {zﬁﬁﬁ- 4 *;:‘ﬂe; ‘:_‘"T?L'{*“'-:‘ :‘“‘j’:' ’;‘; :awn&mq LSETS 00N Theh 1O, <R ol Mo Equity Share Capital [ Face Value Rs. 10/- each) 375.05 375.05 375.05 375.05
et Profit / (Loss) for the per ore Tax, (218. 27 et Profit / (Loss) for the period after tax - - :
Exceptional and / or Extraordinary tems) (after Exceptional andior Extraordinary items)| (1543.52)] 651.07| 19168 | 39127 2731.25 FIBSATMER NGKENCING DRV NRINN HESRIVE &% BN T thA - : 4.73 2.59
3 | Net Profit/ {Loss) for the period before Tax (21822) | (234.27) = [Tel Gonurehenelves Iioonie Jor e perod - Audited Balance Sheet of previous year)
(after Exceptional and / or Extraordinary items) [Comprising Profiti{Loss) for the period(after tax Earning Per Share (of Rs. 10/- each)
4 Met Profit § [Lﬂs-ﬁll for [r::ﬂ‘ I:IEﬂl:d Elftgr Tax [.21 EE:I {234??:1 and other EmprhEI'IEi"i‘E ncome iEﬁEF 1HI:I] -|"'| 54591] 652,18 | 191,895 301,24 273 dad [hZII' cun“numg and ﬁlsﬁﬂntmued npera'nnnﬁ]_
; [:f:gl'g’m“mﬁ”a' ‘.a“'jl' * E”[::”ﬁ"m"‘,”“dmﬂ | 6 [Equity Share Capital 2100| 210000 | 2100 | 2100 | 2100 1. Basic 0.03 0.03 (0.02) 0.15
olal Comprehensive Income for the perio : - _ - ;
|Cgm1|:r:|5mgg Predit I: Loss) :ur the plerritnd 1[a”?r e (204.67) {224.61) i Ez;?;nﬁﬁa.;ar Shara (of Rs. 2/- aach) e G s e e 7 Diluted 0.03 0.03 (0.02) 0.15
and other Comprehensive Income (after 1ax) - : : ' ' : '
. Diluted (Rs.) (1.47) 0.62 0.18 0.37 2 B0 Note:
& | Equity Share Capital 540.00 540.00 : , , ,
oL . : . Naote: a) The above is an extract of the detailed format of 4" Quarter/&nnual Financial Results filed with the Stock Exchange
7 |R luding Revaluation B sh
PESENVES |EXCILGING REvalualon KesErve) as snown 1. The above Financial results were reviewed by the Audit Committee and approved by the Board of Directors T T . : :
in the Audited Balance Sheet of the previcus year altheir meeting held on May 29 th, 2018 under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format
& | Earnings Per Share (of Rs. 10/- each) 2, ThEIS above is an exract of the dE-ItEIiJ«E-tIr rurrgatt af Gue-rtl:ﬂl:lrh..r and “‘“E FinEr-c"rJl Results filed with of the 4" Quarter Annual Financial Results are available on the website of the Stock Exchange (www.bseindia.com)
for continuing and discontinued coerations] - the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligation and Other Disclosure Requirements) : =2
!‘_ [T uing : ok ! 4.04) (4.16) Requlations, 2015, The full formats of the Quarterly and Yearly Financial Results are available on the website and on the E“'“pa”fﬁ website ':"""""""W-I:'I'““]-
2 Diluted: (4.04) (4.16) of I;"'!i 511'3"5“ E““?"ElI_IE_E- at www.bseindia.com and at www.nseindia.com and also on the Company's b) During the year under review, there is no change in the accounting policies of the Company.
YWaDsIte 8l wWWwW_ arcoiac.im : : 3
NOTES :- 3. The Company has adopted Indian Accounting Standards (“Ind AS") from April 1, 2017 and accordingly, c) #Thereare no Exceptional or Extra-ordinary items during the above periods. B
1 The above results were reviewed by the Audit Committes and approved by the Board these financial resulls have baen prepared in accordance wilh he ruu:u-gr_llllurl and measurement principhas _ : o
: ; ; -. . T lald down in Ind AS 34 “Interim Financial Reporting prescribed under section 133 of the Companies Act, 20013 read For Parikzha Fin-lnvest-Lease Limited
1}{ Directors of tha C-:nmpang.r at1he_|r rrreehngheldqnzg May, 2018. Alimited review of with the relevant rules issued thereunder and the other accounting principles generally accepted in India, S/
the same hgsheen camied out t'!'"mstammw auditors. ) 4, Consequent to the introduction of goods and services Tax (G5T) with effect from 15t Juby 2017, Cenfral Excise, Place : Delhi H 4 Friui
2 The above is an extract of the detailed format of Standakone financial results for the Value Added Tax (VAT) etc. have bean replaced by GST. In Accordance with Ind AS 18 on revenue and Schedule 1l Heta - E 3018 (Hamand Tyagi)
quarter ended 30" June, 2017 filad with the Stock Exchange under Regulation 33 of of the Companies Act, 2013, these ara not included in Gross Revenue from sale of products and services e : 30.05. DIRECTOR
the SEBI (Listing Obligation and Disclosure Requirements) Regulations, 2015, The for applicable periods and hence nol be comparable with the previous periods.
full foemat of the Quarterly Resulls are avadable on the website of the Stock Exchange By the order uf_Enard of Directors . - - -
atwww.bseindia.com and on the website of the Company at www.hoteldarks,com, ;‘;;_-"""F“'““ Limited u rien tﬂ I Tr imex L imi t e d
FORU.P. H%FLS LIMITED RN Pattanayak CIN No L74895DL1996PLC0O78339
J= Place: New Delhi Whaole Time Director . -
Placa : Mew Dedhi APURV KUMAR RUPAK GUPTA Date: 29.05.2018 Din: 01189370 BN A5 12808 CERTIEREN: ROM ERMY
Date - 79,05 7018 {iiikrt Managiing Dineclors) REGD OFFICE: 26/25, OLD RAEJDNER NAGAR, NEW DELHI -60
EXTRACTS OF AUDITED STANDALONE RESULTS FOR THE QUARTER AND YEAR ENDED 31.03.2018
FORM A Rs. In lakh)
T SNS PROPERTIES AND LEASING LIMITED ___ &
'Under Regulation 6 of the Insolvency and Bankruptcy Board of India [Insolvan
Sl mfcmpnmmpmnﬁfs] Hegulaﬁunspmj l 2 REGD. OFFICE: D2-11, BUDH VIHAR, PHASE-1, NEW DELHI-110086 it PARTICULARS 30318 | 31.1247 | 31.0347 | 31.03.18 | 31.03.17
FOR THE ATTENTION OF THE CREDITORS OF (CIN : L65922DL1985PLC020853) E-mail id: sns.prop.itd@gmail.com, _ Audited | Unaudited | (Audited) | Audited | Audited
HI-POINT INVESTMENT AND FINANCE PRIVATE LIMITED website: www.snsind.com, Phone: 09317778262 1 | Income from Ciperations 2.339.28 99137 2562.06 | 544669 0,742.74
RELEVANT PARTICULARS 2 | Total income from Cperafions 2364801 111573 2677.21 | 5B00.55 5,910.71
1. [Mame of corporate debtor Hi-Paint Investment And Finance Private Audited Financial Results for the Quarter and Financial Year ended 31.03.2018 3 | Profit bafore Interest and Depraciation (EBITDA) 43985| 168.80| (P09.41)| 72374 341.95
Limited Rs. in Lacs 4 | Mat Profit before tax from ordinary activities 359.54 120.53| (270.02) 496.79 140.28
2 E:Iaé::- of incorporation of corporata 180911992 ~ = e | G | T —— and exceplional items
== . . : 002018 | 3422017 | M032017 | 31002017 | 31.00.2018 5 | Net Profit after tax from ordinary activities 759.43| (13365 (25509 | 7ee.2s 71.86
3. | Authority under which corporate Registrar of Companies, Delhi & Haryana, 1 L - . - : ;
debdor is incorporated | registerad { ROC, Delhi) Total income from oparations (net) 3 0 0.5 1.5 4 and Excapﬂnnal.ne-:'.ns |
4. | Corporate identity numbar / limited UBT1 20011992 PTCO50355 Net Profit [ (Loss) for the period (before 2.57 {(1.22) (0.17) {0.28) 6 | Total comrehensive income for the period 79943 (133.65)| (255.09) 768.24 71.86
liablity identification number of Tax, Exceptional and / or Extracrdinary (comprising Profit for the pericd (after tax ) and other
carparate deblor iterms) Comprehensive income (afler Tax))
5. | Address of the registersd office and | B-292, Chandra Kanta Complex, Shop No [ Met Profit / (Loss) for the period before | (122 {017 | . (0.28) | 7 | Equity Share Capital 238152 158152 148152 | 238152 148152
: : E .
principal office (¥ any) of corporale {2 & 3 (Basamant), Near Mclro Pliar No. Tax (afier Exceptional and / or B | Reserve | excluding revaluation reserves) - -| 224053 | 1,087.80
debior 161, Mew Ashok Magar, Mew Delhi-110056 Ext Wi M .
6. | Inschvancy commencement date in 2ath May, 2018 Nl Profit ‘irtlnssjl ﬁj‘ e A22) 07 5 as ﬂwn in audited Balance Sh.e.het .
respect of corporate debtor Tax (at E R ' ' : 8 | Earning per share afler exiraordinary itams
ax (3ner =X 1onal an [} - 3
7. |Estimated date of closune of 24th Nowarbar, 2018 (Being 180 days e DEtp i) Basic 4.78 0.76 (1.30) 4 BA 0.4%
insalvency resolufion process from the Insolwency commencement date) T;h a| - ::Imaryr:nmsjl I ; 5y 53y 596 ii) Deluted 263 (0.90) (1.61) 2.68 0.45
8. | Name and regisraion number of the | VIKRAM KUMAR O Compnafingiue Inoomes fr S0 ' {as) @) : ) ey
insolvency professional acting &s IEBVIPA-O01AP-PO00S212017- period (Comprising Profit / (Loss) for ote :-
interirm resalution prafessional 201810178, the perind (after tax) and Other 1 The above results were reviewed by audit Committes and thereafter approved and taken on record by the Board of Direciors
9. [Address and e-mail of the interim 502 Global Foyer Building, Sector -43, Comprehensive Income (after tax)) attheir meeting helbd on 30th May, 2018.
resoluition professional, as registered | Golf Course Road, Gurugram- 122004 Equity Share Capital : 99.42 99.42 2 The above is an extract of the detailed format of the Audited Financial Results for the quarter and year ended 31.03.2018
o :Ijmd o I::ﬂ".zr-d TR fﬁr:all.\'::arnau@gmll.cum Resorves (axcluding Revaluation (72.92) (75.53) filed with the Stock Exchanges under Regulation 33 of the SEBI ( Listing Obligations and Disclosure Requirements)
| Address and e-mail to be used for ram Kumar : . ;

; - - T 3@” o ——— Regulation, 2015. The full format of the Audited Financial Results for the quarter and year ended 31.03.2018 are available
correspondence with the intenim JBA, Kadash Colony, Sheet of previous year) : _ : _ ; _
resolution professional, if different Mew Delhi-110048 Eamings Per share (Deforeraiter on the company's website hitp:www.orientaltimex.com under "Investor” and website of Mational Stock Exchange of India
fumhose piven gtsl. no. 9. Emait phipomi@gmall.com axtraordinary ems) (of Rs. 10/- each) Limited and BSE Limited at hitp:/iwww.nseindia.com and hitp:/www. bseindia.com respectively,

11.| Last date for submission of claims | 121h June, 2018 Basic & Diluied 0.28 10.12) (0.02) 0.01 (0.03) 2 AsGoods and Services Tax (GST) has become applicable wef. IstJuly, 2017, The Income from Operations for the quarter
mﬂhﬂﬂ is haraby '-3'“:!” ;hﬂt the Nﬂt;ﬂﬁ_ﬂl Cimllﬂﬂ? L?-'ir"tf_”hUﬂf- New Dialh *:95 Ifff':ﬂf_ﬂ'jl Py ended 315t March, 2018 has been reported net of GST, hence not comparable with corresponding periods.

g commencement of a corporate insolvancy rasolufion process against "Hi-Poin : - : .
InmtmentAndFinanﬂeFﬁvrgte Limited"®or E?éltl"-l'-.ﬂa!.r. EI:I1E||:I. o The above is an exiract of the detailed format of Financial Results for the quarter and twelve monihs ended 31st 4 The ':':"'“F"IE'”!I' h35_ adopted IND AS w.ef April 01, 2017 and accordingly figures for the previous periods have been
The creditors of Hi-Point Investment And Finance Private Limited are hereby called upon March 2018, filed with the Siock Exchange under Regulation 33 of the Securities and Exr:nar.bgﬂ Board of India regrouped ! reslassified .
to submit a proof of their claims on or before 12th June, 2018 to the interim resolution (Listing and Other Disclosure Requirements) Regulations, 2015. The full ’"f""”' of the Financial Results for the 5§ Eaming Per Share ( both basic and diluted) for the quarter ended and yearended 31st March'2018 has been calculated on
professional at the address mentioned against item 10 quarier and twelve months ended 31st March 2018 are available on Company's website : www.snsind.com and also : i

: : o likesy qoo, o s the MSE] website : meeiin income after exceptional items,
“The financial creditors shall submil their proaf of claims by elsctronic means only, Al other e For Oriental Trimex Limited
creditors may submit the proof of claims in person, by postor by elecironic means.” For SNS Properties & Leasing Ltd.
Submission of false or misleading proofs of claim shall atiract penaliies. Sd/- Sdi-
- de. Mew | irector = i i
Date : 30th May, 2018 Hi-Point Invesiment And Finance Private Limited Dated: 30.05.2018 DIN : 03400345 Dits : ai" 2018 . . . . i Mﬂ“ﬂ""!i Director
Place : New Delhi Registration No.: IBBIPA-DD1/IP-PO00B2/2017-2018/10178 Email : investors@orientaltrimex.com, Website : http://www.orientaltrimex.com




MVL Limited
Reqd. Offica : 1201 B, 12th Fioor, Hamkunt Chambar, B9 Mahnu Place, New Dalhi - 110019
CIN No.: LAS2MDL2006PLE154845 Web © www.mivlin
Extract of Standalone & Consolidated Audited Financial Results for the Quarter and Year Ended 315t March, 2018

{Rs. In Lacs)
CONSOLIDATED
Quarter | Quarber Carresponding
5N Particulars ended | ended :::;;:: Year ended
$1.08:2018 | 31032047 {Audited) H.03.2017
{Rudited) | [Audited) {Audited]
1 | Tekal Incoma fram Operatians [13]’.12# 167.10 1182 LT ]
2 | Net Profit! {Leves) for tha period (bedara Tax, Excaplional andlar Extracrdinary itemsd) {1,918.08) (68.70) | (2.358.03) (203.94)
3 | Mat Profit! {Loss) for the period bafors tax (afer Excaptional andior Extracedinary teme#) | (1,916.08) (6570} (103.38) (203:94)
4 | Mat Profit! {Losz) for the perod afier tax (after Exceptional and' or Extracedinary lams#) 136,59 16870 (103.36) [20394)
6 | Total Comprehensae Income for the pariod [Comgnsing Profit {Loss) for the pariod 336,50 16970 (103.36) [203.94)
(afer kax) and Other Comprehensive income (afler {ax)]
B | Equity Share Gapita 6,01243] 601243] 601243 6,012.43
T | Reserves [axduding Revaluation Resarve) as shown in he Audited Balanca Sheat of - 10,256 64 10, 35000
the previous: year
& | Eamings Per Share {of R, 1/~ each) {for confinuing and disconfinued operations) - 0.06 {0.01) {002 {0.03)
1. Basic:
2. Dhlubed: (.06 {0.01) (0,02 (003
Nata:

a) The above is an exdract of the dedailed formeat of Financial Results for the Quarter and Year ended 315t March, 2018 fied with the Stock Exchanges under
Requistion 33 of fhe SEBI (Listing and Other Disdosure Requirements) Regulations, 2015, The full format of Steindalone & Consclidated Qu & year
ended Finandal Results ane avalable on te websies of the Stock Exchangeds) Le. (waw bseindia.com & wwanseinda.com) and comparm’s website ks

wwl.mwd in
b} Additional information on Slendalone fimancial resulls is a3 follows: {Rs. In Lacs)
Mo, | Particulars Cuarter andad yaar anded Carmrespanding year
3108218 21032018 ended 31052017
1 Resenue from (perslions LETR ] 13.82 074,26
2 Profit before fax (1,817.19) {2.357.14) (203,14}
3 Profit aftes tax Jar48 {102.47) (203,14

¢ The above Audited Financial Results for the qD|m.'taf and Year ended 313t march, 20138 have been reviewed by the Audit Commitize and
approved & taken on record by the Board of Diractors at s meeting hald on 28h May, 2018 and have undargons “Audit Rapor” by the
Statutory Auditors of the Companyfor the quarter and Year ended 31st March, 2018. 2 _

d} These standalone financial results have been prepared in accordance with the nition and measwement principles of Indian Accounting
Standards (Ind A3-34) - “Interim financial reporing * ag notified under Section 133 of Companies Act, 2013 read with the Companies (Indian
Ancounting Standards) Rules, 3015 and Companies {Indian Accounting Standands) Rules, 2016,

&) In line with the provisions of Ind AS-108 - Operafing Sagments, the operation and on the basis of review of operatiions being done by the
mamﬁnﬁ]ﬂma mnpar:'l'g'{ the operation of the company falls under Real Estate business, which is considerad to be the only reportable
segment & Managems

Previows year/peod hgures have been regroupedirearranged wherever necessary o facllitate comgarison.
f = oed - Far and an behalf of the Board of Directons

MVL Limited

sl

Pl Hew Dedhi 1Ha1mri-1MD|nctonjr|P o
ace - New ]

Oate ; 28.05.20148 a?lﬂ-ﬂﬂmﬂ-i

12 S=ET, 31 °S, 2018

BCL ENTERPRISES LIMITED
Regd. Office:-510, 5th Floor, Arunachal Building, Barakhambha Road, New Delhi-110001
Email: bclenterprisesltd@gmail.com; website:www.bclenterpriseslimited.in
Contact No.011-23320370 ; CIN: L65100DL1985PLC021467
Extract of Statement of Audited Financial Results for the Quarter and Year ended 31st March, 2018
(Rs.InLacs)
Quarter ended Year ended
Sr. Particulars 31-03-2018 | 31-03-2017 = 31-03-2018 | 31-03-2017
No. (Audited) | (Audited) = (Audited) | (Audited)
1 | Totalincome from operations (net) 197.49 96.09 638.87 168.21
2 | Net Profit/(Loss) For the period( before Tax, Exceptional and/
or Extraordinary items) (0.07) 14.65 29.34 (11.78)
3 | Net Profit/(Loss) For the period (after Exceptional and/
or Extraordinary items) (0.07) 14.65 29.34 (11.78)
4 | Net Profit/(Loss) after tax (after Exceptional and Extraordinary items) (0.07) 14.65 23.80 (11.78)
5 | Total Comprehensive income for the period [Comprising Profit /
(loss) for the period (after tax) and other Comprehensive Income
(after tax). (0.07) 14.65 23.80 (11.78)
6 |Paid up equity share capital 583.00 583.00 583.00 583.00
7 |Reserves (excluding Revaluation Reserve as shown in the
Balance Sheet of previous year) 18.92 -4.67
8 | Earnings Per Share (before extraordinary items) (of 10/- each)
a) Basic: -0.001 0.25 0.05 (0.20)
b) Diluted: -0.001 0.25 0.05 (0.20)
9 |Earnings Per Share (after extraordinary items) (of 10/- each)
a) Basic: -0.001 0.25 0.05 (0.20)
b) Diluted: -0.001 0.25 0.05 (0.20)
For BCL Enterprises Limited
S/d
Place: New Delhi Mahendra Kumar Sharda
Date: 30.05.2018 (Managing Director)
Note: The above is an extract of the detailed format of Quarterlyand AnnualFinancial Results filed with the Stock Exchanges
under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the
Quarterly Financial Results are available on the Company's website as well as on stock exchange's website.

JAfed TIRUTER TUE ARl (ET UEde (e
(ga ®: 3tfeq gpmTer WiEae fatres fafqa)
T-45,27, SUAUH T9Er -1, TEE, SRATOM-122002
CIN: U74110HR2009PTC038816, ®F: 7506871167,
e IMES: aditinfrapower@gmail.com
oA . ECAH-26 [FE (Frme) FrmmEet, 2014 & Fm 30 & SigdeE 8] T TS 9
T T HEA & USihd HEed & IRadd & T8 SHeER 0 § geeE g9 & o famme
% WHR, IAX &F F U
HEAT IffTEH, 2013 Y URT 13 Y SY-GRT (4) T FH (Fme) frammeed, 2014 & fEm
30 & 39 = (5) & A o
qe

3N AT TR UUS el (&7 Wisae fefhes fSept dslisha shier™ U-45/27, Sueus et ther-
1, TETE, BRAM-122002 H ¥, 3MECH & 9me #)

TASERT 31T Sa1 o gfaa feran sirar & o ¢ sRamm wsa'" & 4 Iedia Teiare & foeen ! 3 3R
Usiiehd SR 1 URafdd w9 & T SHAt Sl We| a9 & T 10 |2, 2018 1 IR
AR A H R fordiy udra & AR wET % HHReH 1T TR & uRad &t
gfte & fau et SifafTam, 2013  ORT 13 & SFAIA I8 HIA hR THR ok I TR A
T G&TE Al § |

HE % USlichd AT & 39 G URed" ¥ afs e eafe @ feq wwfaa g g, 9
fereren Rt go Sifee Y TORAT-21 9 A (www.mca.gov.in) T 31ar f7 94 T 3HHR
YSTighd AT H G R bl SHeh! Teh Ufd o W12 T Y1 o FRPH i fafyr & =g feAt
% ofiaR 319 & ot YShfd qe 3TMafd o FRUN 1 Ieeid Hd gU T 99U I3 gRT THHT 379t
i e IR, S5 Fewes, SR &, -2 fi, 20 9, wieR we, diiial shirte,
72 feeet-110003 H STHT ¥ 91 STHT ShaTd A7 Usiighd STh I 9t |
T-45/,27, SUAUH T9ET Wal-1, G, ERETIM-122002

aagew & faw qom It IR |

U. . HOTELS LTD.

CIN: L55101DL1961PLCO17307
Regd. Office: 1101, Surya Kiran, 19, Kasturba Gandhi Marg, New Delhi-110 001
Tel: 011-23722596-98, Fax: 011-23312990
Email: clarkssurvakiran@yahoo.co.in, Website: www. hotelclarks.com

EXTRACTS OF STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER AND NINE MONTHS ENDED 31" DECEMBER, 2017
(Rs. in Lakh except earning per share)

Sl | Quarterended | Nine months ended
Ma. PARTICULARS MAZ201T | 30.09.2017 | 31122016 | 3422017 | 31122016
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited)
1 | Total Income from Operations 3297 47 1702.69 207053 GE0D.44 6211.01
2 | Met Profit [ (Loss) for the period (before Tax, B47.00 [379.83) 51478 B.64 245493
Exceptional and [ or Extraordinary ifams)
3 | Net Profit | {Loss) for the period befare Tax G47.00 [379.83) £14.78 .64 245,43
(afier Exceptional and / or Extraordinary items)
4 | Mat Profit ! (Loss) for the pariod aftar Tax g47.00 [3TD.R3) B14.7T8 .64 24593
[after Exceptional and [ or Extraordinary ifams)
3 | Total Comprehensive Income for the peniod
[Comprising Profit § {Loss) for the penod (afler tax) 560,55 [366_28) B2d.44 49,79 27491
and other Comprehensive Income {after tax)]
B | Equity Shara Capital 540,00 54000 540,00 540.00 540.00
T | Reserves (exchading Revaluation Reserve) as shown
in the Audited Balance Sheet of the previous year
8 | Earnings Per Share (of Rs. 10{- each)
(for continuing and discontinued operations) -
1. Basi: 11.98 (7.03) 15,09 0.16 4,55
2, Dilrted: 11.98 (7.03) 15.08 0.16 4.55
NOTES :-

1 The above rasults were reviewad by the Audit Comrittee and approved by the Board of Directors of the Company at their meeting
held on Z8th May, 2018. Alimited review of the same has been camied out by the statutory auditors.

2 The above is an exiract of the detaled format of Standalone financial results for the quarter and nine months ended 315t December,
2017 filed with the Stock Exchange under Ragulation 33 of the SEBI (Listing Obligation and Disclosure Requiremeants) Requiations,
2015, The full format of the Quarterly Results are available on the website of the Stock Exchange at www. bssindia.com and on the
websile of the Company at www.hatelclarks com,

FOR U. P. HOTELS LIMITED

adi-
Placa : New Dedhi APURV KUMAR RUPAK GUPTA
Date : 29.05.2016 (Joint Managing Directors)

_ — _
a'!ls USltehd ShIAeTT: 18/32, 3% Ued MR, W8 faeeii-110008,
CIN: L51900DL1983PLC164048, t: 011-43206650, HeRT: 011-25713631
-We: mail@apisindia.com, @s@Ee: www.apisindia.com
31 WM, 2018 I THIW TqWIEr qAT ¥ o 3fchiald QHfehd fomid URUMH Rl W

22 NATIONAL GENERAL INDUSTRIES LIMITED

Regd. Off : 3rd Floor, Surya Plaza, K-185/1, Sarai Julena, New Friends Colony, New Delhi - 110025
R Tel. No. ; 011-26829517, 19 E-mail: cs@modisteel.net CIN: L74899DL1987PLC0Z6617

Statement of Audited Financial Results for the Quarter and Year ended 31" March, 2018
[Rs. in Lakhs, Unless Otherwise Stated)

Quarter Ended Year Ended
Particulars 31.03.2018 31.12.2017 31.03.2017 | 31.03.2018 | 31.03.2017
Audited Ur-Audited Audited Audited Audited

Total income from operations 0012 412.70 L0E.14 1849.93 1752.21
Met Profit / [Loss) for the period {before Tax 32.76 -4.02 1.83 82.05 83.08
and Exceptional)
Met Profit / [Loss) for the period |before Tax 372.76 .02 1.83 822.05 23 08
and after Exceptional)
Met Profit / (Loss) for the period (after Tax 26.19 -4.19 25.91 67.83 Bd. 32
and after Exceptional)
Equity Share Capital 466,96 466,96 466.96 366,96 456,96
Rezserves (excluding Revaluation Reserve as 1915.32 1900.49
shown in the Balance Sheet of previous year)
Earnings Per Share [of Rs. 10/- each)
{for continuing and discontinued operations)

- Basle {in Rs.): 0.48 -0.08 0.47 1.23 1.16

- Diluted {in Rs.): 0.48 -0.08 0.47 1.23 1.16

MOTE:
1. The above is an extract of the detailed format of Quarterly/Annual Financial Results filed with the Stock Exchanges

under Regulation 33 of the SEBI [Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the
Cuarterly / Annual Financial Results are available on the Stock Exchange website (www.bseindia.com) and on the

Company's website [www.modisteel.com).
For NATIDMAL GEMERAL INDUSTRIES LTD.

Sd/f
Ashok Kumar Modi
Place : New Delhi Managing Director
Date : 30.05.2018 DIMN: 00051647

feq TIRTITER YU weRiefen ude fafwes
fafer: 30.05.2018 iaes gt
o w8 oot frcorer
DIN: 02797190

- T oF Vs &3k 9@ fafics

a4 sratad (SwR), YE@vs W. 132134, WdcI—44

» J&K Ba k TS (ERATN) HRA, XATY: 91 (BTaled)124-4715800
n HHa: 91(HTITAT)124—4715800

o Rl § e iapmd.del@jkbmail.com dswarse: www.jkbank.net
s Uit
1. s Toier 9=R g7 @ity gl gs R (@l - A B eraw)
2. #iodl g geaR gl Wty el g«
3. st AT gs v gl Sf o gsa)
gt frarfi Tt /1237, YW dd, Xoie didiAl, WiEl TR, T
faeeli—110031

fawa - 15 faal @7 wifafre gamn
SIqfh ST US BRIk da frffics & UTfdrasd i 9, #. b S & 01 TTdl &
SJNMATTRIA BT TR 13(2) & ST Yb AT T fa=ifhd 12.11.2012 FRIHT @ o, o
o B Ay | @16 &0 1 e srafd & sfer o d affargar IR &1 ufairar
PR DT AN BT T8 o |
Tfh SURST SO A & 3fax MR Fera IR BT YR &= # f[awd 2
o B I: IR AT §IRT ARBIURT AT BT €RT 13(4) & =TI 20.04.2017 Y
TR aREF 3fIic SEIRT Tl . 1, RIGTTG diciHl, U™ Hisel, WMEa, fdeell d
Rerd @eRT 4. 128 # & [T F¥Afed 4. 331—d1 /128 (R 4.) TAT 7 H. T / 1237
BT FYUT U Tl AU 82 T T, BT Heoll 0T B T 737 o |
% @ UG ABRI §RT %, 30.70 ARG (¥UY I oG TR oIk A1H) & 918 9. 24.50
A (TUY AN R A B A1) BT 31 IR Hed feiRa fy o & Suwr|
BT T HUR [IeRIUNT /el AR BT AT 23.06.2017 TAT 13.02.2018 DI g—AIAR &
AT ¥ fIghg =g I=AT AT o | ETeif A HIE dvell uTed el Bl & A fashg wRarg T8
BT QT |
STafdh JFeTERIeRET U oaR & UTEdhd SThRl & wU § SURIad Hafid |
(TR aRFRITC) BT %, 24.50 TTRI & IRIERT Hed v ol | & Aegq I Ui faq
(vac) frammaet & o 8(5) (1) & A1 ufdd WRWIURT AfRfad & arT 13(4) &
3T Y& el & TR 9o &l faaR R W E |
39 ufergfar f2d (wrac=T) e, 2002 & 19 9(1) & a1 & SI=Ra 3MUST TAGERT
IIH HEAR & AeAH W ARG fBar S & & ama g9 e a1 f[Afy 9§ 15 A a6
T A & 3R AT Bl 24.50 ARG (FUT AHIH G TaTH ESR A7) 3TRIET Hed Bl
T el IDHH BT YA DY qAT TR BT Ara DY AFaT U U Bl DI Fawell T Sl
fF oRfed qoa ¥ AfdF o & YIIH IR G@ | U A H AIwd B9 W
FTETRR Gl (ol W & qreadq | uariad fahd & q1e 3R &) dRars dT | Ig fafdy
3T 81 T |

(\iEHI] AbYgs ar)
grferhd ey
(o Us ok d@)

U. P HOTELS LTD.

CIN: L55101DL1961PLCD17307
Regd. Office: 1101, Surya Kiran, 19, Kasturba Gandhi Marg, New Delhi-110 001
Tel: 011-23722596-98, Fax: 011-23312890
Email: clarkssuryakiran@yahoo.co.in, Website: www.hotelclarks.com

EXTRACGTS OF STATEMENT OF STANDALONE AUDITED FINANCIAL RESULTS

FOR THE QUARTER AND YEAR ENDED 31" MARCH, 2018

(Rs. in Lakh except earning per share)

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankrupicy Board of India {Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
HI-POINT INVESTMENT AND FINANCE PRIVATE LIMITED

RELEVANT PARTICULARS

Hi-Paant Investiment And Financs Provats
Limited

1. |Mame of corporale deblor

2. | Date of incorporation of corparalte 18091992

debior

3. [Authority under which corporate
debtor is incorporated | registered

Registrar of Companies, Delhi & Haryana
{ ROC, Delhi)

(5. o@t §)
A TR o] o R | wEw ]
3 &R | yd | IYary @ e
3 wEA fafr qer o
R IRt
31.3.2018 31.12.2017 31.03.2018
1. |gETEHl W FA W (IS 5704.41 5083.62 19667.80
2. |3m@ty & fu gg A/ (B1H) (T, fafime wa/ reran S ERe 7el | 653.79 375.51 1642.93
)
3. [ W gd 3ty o foau P e/ (B1) (fafdree wel/ steren sramemor wef 653.79 375.51 1642.93
% ©T)
4. [F Q= wE & fon gs /() (fafre Tay sreen srarERE| 474.38 254.35 1192.31
TSl % WI8)
5. |31afY B il SAUR A (37AY BY (FR o 91]) <MW/ (1) T 3= 474.38 254.35 1192.31
Y A (F % d15) § M)
6. |9<T Sforet IR YSH (W9 oI . 10/- Uid) 551.01 551.01 551.01
. |3Thfea go o § SRE TS YR TRAl o STfafe SRfa) - - 5997.00
8. |3 Ufd I”R (%, 10/~ Ui 1) (Miehicha -Tel) 7.53 4.64 21.64
T Td T 3 9fd IR (%, H)
feuutt:

1. IUNE fIerRor Qe (PEAEA q9 3= IgEreA 3wen) faftE, 2015 % fafea 33 & sidia wie teads § afed # T
TUSTA TS FHfha foxta aRomdi o1 ol gey de fafiee & JeuEe (www.bseindia.com) T &l o daETEe
(www.apisindia.com) W IUEH T

2. W FHfera fortr aRomt @6t iffee Hirel gR1 wten Fi T q21 30 WE, 2018 T MG 3! ok § 3w Hed 5N
A foRa 3 | I/ =] Aty o RieRol & e I % ford STei off el g3, g fHEt qen oy % Siehe g/
G ERECAE PR S

3, T o Wifafes kel 7 el (YA ST a2 3gamed 3tuen) fafmme, 2015 & faf=ee 33 3 SR 31 74, 2018 &
T fowTEl qen o o IuRie faxia R i siffee 7 | TAgERT el S g2 gite we © foR e o siehfaa foita
RomH W Sifeedl w1 R R-wehfera sifirra & @ )

4, FEA, IR AUl WHE Hl FeTIh a1 THeed (CqE’’) % gfRd sihfaa foxita Rl @ e (32 T TH)
e, 2015 < 3idta SIfgfad R T@ A 110 (3 T TH) A1 ST sifufam, 2013 i art 113 & ffdse fagidt
Td gfpansit 3 AR AR feRan e ®1

5. WA A 1 3TE, 2017 W IS U UM UK © (S U OH H FHuwr fafyr 1 em@«, 2016 & S fF ($5 € ww) fammeet, 2015 |
T R SAfafEm, 2013 T URT 133 % e § SIRfad ¥ | GEIER, YNga S1afy & 3 faxi aRumt w1 3eE aftfa weee
A1 A9 & ISl o FTER TIR R T § 9 [e (YA Qe a9 Iguned sman) fafteeE, 2015 % fafeea 33 &
AR IEfed B & ford aifsd SRRt i IgAfed el © |

6. T UTH § WA i faf 1 1@, 2016 T | TeRH T YT, A IS 2, BT o ARTE JRfdt § R o € qen gerreHes
RO} ot TEIAR ARG & TE T

7. % % SRE I A 2 0RA, 2017 I A, aAGH W e uae fafiee & AW § v wrel @i it @ereh & e
foran &1 et ST, 2013 ST AR 129 W i @Sl o hAIASIA oh R Y ST o TTAR Fg HHAT i er@nsi
% HAASIA % FmioT 1 g a8 2

8. I 23 & 3iia FifSd $€ TTA H THAT Hl ATEAT T TS TLH & JUH 9K TSIIME W TS TTH 101 o IR 24 T 3icia 7=
Tifea Jerfafereem ot Ru @t 7€ 2, dfeh $T T FI oW aR 19 % HRYT 31 T, 2017 i GHIG ¥ o @ A1 a2 2
% forerult o ford waESH ifed & )

w0 9. Tereror 31 W, 2017 0 GUIW {duTEt|31 @R, 2017 o0 QET oW
1. |gd % Irea STOgh % aid et b o S i 233.18 1030.19

2. REIPISE

3. TTHACAHRIRTTE TR AT e (3.17) (12.67)
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4, | Corporate identity number [ Emited LeT1200L1252PTC050355
liability identification number of

corporale deblor

5. | Address of the registerad office and
principal office (if any) of corporate
dedbtor

B-282, Chandra Kanta Comples, Shop Mo,
2 & 3 [Basement), Mear Matro Pillar Mo,
161, Mew Ashok Magar, Mew Delhi-110096

. | Inschiency commencement date in
respect of corporate deblor

£0th May, 2018

7. | Estimated date of dhosure of
insolvency resalution process

24th Movember, 2018 (Being 180 days
from the Inglvency cammencament date)

8. [Name and registraiiul:l number of the | VIKRAM KUMAR
insalvency professional acting as [BEVIPA-DDTIP-PONOEZ2017-
interim resolution professional 2018M0178.

9. | Address and a-rail of the interim
resolution professionsl, as registersd
with the board

502 Global Foyer Building, Sector 43,
(olf Course Road, Gurugram- 122002
Emadl; vikramau@gmail.com

Sl Quarter ended Year ended
No, PARTICULARS 3032018 | 31.12.2017 | 31.03.2017 | 31.03.2018 | 31.03.2017
(Audited) | (Unaudited) | (Audited) | {Audited) | (Audited)
1 | Total Incoma from Oparations 3039.35 3207 4T 28589 39 3344.76 08040
£ | Met Profit/ (Loss) for the period [before Tax, a1 4700 414,24 536,66 £60.14
Exceplional and / or Exiracrdinary items)
3 | Wat Profit / (Loss) for the pariod before Tax 541.01 o&d 700 414.24 536 66 Be0,14
(after Exceptional and / or Extraordinary ilems)
4 | Met Profit/ (Loss) for the period afier Tax 241 L T 130.69 304,65 37659
lafter Exceplional and / or Exiracrdinary items)
5 | Total Comprehensive Incame for the period
[Comprising Profit / (Loss) for the period (after tax) 554 56 60 55 140,35 358 86 415,23
and other Comprehensive Income (after tax))
6 | Equity Share Capital 540,00 540,00 540.00 §40.00 S40.00
T | Reserves (excuding Revaluation Resanva) as shown 7964, 16 76:58,60
in the Audited Balance Sheet of the previous year
& | Eamings Per Share [of Rs.10/- each)
tfor confinuing and disconfinued operafions)
1. Basic: 10.02 11.58 242 5,64 6.97
2. Diluted: 10.02 11.88 242 564 6.97
NOTES :-

1 The above resulis were reviewed by the Audit Committes and approved by the Boand of Directors of the Company at their meeting
hetd on 29th May, 2018,

Z The above is an exiract of the detailed format of Standalone financial results for the quarter and year ended 31st March, 2018 filed
with the Stock Exchangs under Reguistion 33 of the SEBI [Listing Otsgation and Disclosure Bequirements) Regulations, 2015. The
full forrmat of the Cuarterly Resulls are available on the websile of the Stock Exchange at www.bseindia.com and on the wabsite of
the Company atwww hotelclarks.com.

FOR U. P. HOTELS LIMITED
Sl

APURV KUMAR RUPAK GUPTA

(Joint Managing Directors)

Flace ; New Delhi
Date ;28052018

Vikram Kumar
Jea, Kailazh Eﬂlﬂn:,-'.
New Delhi-110043

10.| Address and e-mail to be used for
correspondence with the interim

resolution professional, if diferent
fram those given at sl. no. 9. Email; ip.hipointifgmail com

11.| Last dake for submission of claims 12th June, 2018

DUROPACK LIMITED
CIN : L74899DL1986PLC025835
Regd. Office: 3123, Sector-D, Pkt -lll, Vasant Kunj, New Delhi -110070
Tel: 01126181611 Email : duropack@vsnl.com Website : www.duropackindia.com

o &

et T et _ o oy
31.3.2018 31.12.2017 31.3.2017 31.3.2018 31.3.2017
qRETeH 9 Fd T (TS) 5704.41 5083.62 | 4960.26 19667.80 16360.88
W g A 653.87 375.67 | 444.81 1643.16 1480.34
Xk G A 431.52 255.67 | 230.01 1134.18 1017.53
3T SAH - - - - -
T IS 3N 431.52 255.67 | 230.01 1134.18 1017.53
e fean fates o fou
/-
AT IS
;T8 feoot yeier facoreR
fafar: 30 WE, 2018 DIN: 00951321

Audited financial results for the Quarter and year ended 31st March, 2018 (Rs.in lakhs)
For Quarter| For Quarter | For Year For Year
S| Particulars ended ended ended ended
No. March December March March
31,2018 | 31,2017 31,2018 31,2017
Audited | Unaudited Audited Audited
INDAS | INDAS IND AS IND AS
1 | Total Income from Operations 455.42 | 384.67 1445.98 1386.51
2 | Net Profit/(loss) for the period (before Tax, exceptional I
and /or extraordinary item 25.71 26.37 95.96 71.77
3 | Net Profit/(loss) for the period before Tax (after exceptional i
and /or extraordinary item) 25.71 | 26.37 95.96 71.77
4 | Net Profit/(loss) for the period after Tax (after exceptional i
and /or extraordinary item) 13.41 19.30 65.01 53.06
5 | Total Comprehensive Income for the period (Comprising '
profit/(loss) for the period (after tax) and other
comprehensive income (after tax) 3.44 5.21 15.96 14.20
6 | Equity Share capital (Face value of Rs 10/- per share) 465.29 | 465.29 465.29 465.29
7| Earning per share(for continuing and discontinued operations) |
1. Basic : 0.29 | 0.41 1.40 1.14
2 Dilluted : 0.29 | 0.41 1.40 1.14

Notes:

1 The above is the extract of the detailed format of Annual audited Standalone Financial results for the quarter and year ended
March 31,2018 filed with the Stock Echange under Regulation 33 of the SEBI (Listing obligations and Disclosures Requirements)
Regulations 2015 read with SEBI Circular No.CIR/CFD/FAC/62/2016 dated July 5, 2016 . The full format of the audited Standalone
Financial Result is available on the website of BSE at www.bseindia.com and also on the website of the company at
www.duropackindia.com

2 The above results have been prepared in accordance with Indian Accounting Standards('Ind AS') notified under section 133 of
the Companies Act,2013 read together with the Companies (Indian Accounting Standards) Rules 2015.

3 The above results were reviewed by the audit Committee and subsequently approved by the Board of Directors of the company
at their respective meeting held on May 30 ,2018.The Statutory Auditors of the company have carried out a Audit of the aforesaid
results.

4 Previous quarter figures have been rearranged and/or regrouped , wherever neccesary, to make them comparable with those of
Current quarter/period

5 Figures forthe quarter ended March 31, 2018, are balancing figure between annual audited figures for the year ended March 31,
2018 and nine months limited review figures upto 31st December 2017,.

For Duro Pack Limited
Sd/-
Vivek Jain

PLACE : NEW DELHI Managing Director

Mobce is hereby gven that the National Company Law Tribunal, New Delhi has ordered
the cormmencamant of a corporate insalvency resolulion process agains! “Hi-Point
Inwestment And Finance Private Limited™ cn 29th May, 2018,
The creditors of Hi-Poink Investment And Finance Privale Limited are hereby called upon
to submit a proof of their claims on or before 12th June, 2018 to the interdm resolution
professional at the address mentioned againstiem 10.
"The mancial creditors shall submit their proof of daims by elecironic means onky. All other
eraditors may submit the proof of claims in person, by postor by electronic means.,"
Submission of falze or misleading proofs of claim shall atfract penalfies.
VIKRAM KLUMAR

Intenim Resolution Professional of

Hi-Painl Investment And Finance Private Limitad

Dake : 30th May, 208
Reqistration Mo.: IBBIPA-DD1/IP-POOOE22017-2018M017TE

Place : Mew Delhi

U. P HOTELS LTD.

CIN: LS5101DL1961PLCO1 7307
Regd. Office: 1101, Surya Kiran, 15, Kashurba Gandhi Marg, Mew Deki-110 001
Tel: (11-23722556-58, Fax: 011-23512900
Email: clarkssuryakirandyaho.co.n, Website: www hotelciarks com

EXTRACTS OF STATEMENT OF STANDALONE AUDITED FINANGIAL RESULTS

FOR THE QUARTER AND YEAR ENDED 317 MARCH, 2018
(Rs. in Lakh except earning per share]

8l Quartar ended Year anded
K, PARTICULARS MR | WALIT | SARANT | HALATE | 3057
(husited) | (Unedited) | (Audited) | |Audited) | (Audited)

1 { Total Income from Operafions VA% | REA | IR | WMT | WY

1 | Wt Profit | (Logs) for e pannd oefore Tar, ET B0l | 4 G366 Be0.14
Eszepional and | or Exracrdiary fems|

1 { Wt Profit | (Loes) for e parind Befre Tax | s BTOl | 4 536,66 014
(after Exrenbonal and | or Exraordinary iems)

4 | NetPofiLoes) b he perodafer T | MI01 | GO0 | 1NEA | OB | TEH

(afler Exrepional and | or Edracrdiary ilems|
3 | Total Compeehensie: ngoma fir the period
{Compreang Provi | Loss for e penod faferdar)l 3930 | Bl | WG | BEB | e
and other Compeehanedee income fafirt] |
& | Eouty Share Capal SN0 | 54000 | 5000 | S4000 | 4000

T | eserves jeadheing Revaksin Reseeee] s shomn | TEASE | TEAD
n the Audied Balancs Sheet of he prawous pear

% | Eamings Per Share fof e, 0 each) '
(For comiauing ad dsconinued operabons|
1, Basic [ 1153 142 564 i
2 Diuled 1002 1.4 14 5 Bar

DATE : 30TH MAY, 2018 DIN : 01753065

WOTES -

1 The abowe ressu s wen reviewed by e Aol Commize and approved By the Bioand of Diraclors of the Company at tharmeefing
heekdon 20t May. 014,

¢ The ehove b5 an exrac of the dedailed formal of Standalone francial sesuts for hie quarer and vearended 5%t March, 2018 fled
wi the Slck Exchange under Regulaion 13 cfhe SEBIfListing Cbligation and Disclosure Raguirements) Regulions, 2015, The
ful foemat ff e Quarterty Results ane avaiable on be wesite of the Sk Bxchénge & www bseindia com and on the websi: of
fhe Comparmy 2t waw holeddarks com

FOR L. P. HOTELS LIMITED
S
Pace : Mew Dehi APURVKUMAR  RUPAK GUPTA
Dale - 28052008 [ Jeind Managing Directors)
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